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ORIGINAL APPLICATION NO: 97 /2008
Lucknow this, the_14th _ day of MARCH, 2008.

HONBLE MR. JUSTICE KHEM KARAN, VICE CHAIRMAN

Bal Kumar Srivastava, aged about 43 years, S/o Late Sri Shetala Prasad
Srivastava; R/o Salvahanpur, Post-Udaipur, Athaeha, Pratapgarh, U.P.

Applicant.
By Advocate: Shri Sandeep Verma.
‘ 1. Union of India through ‘Secretary, Post and Telegraph, New Delhi.
2. ' The Director General, Post and Telegraph Dep., New Delhi.
3. ‘Superintendent of Post Office:, Raeberali Division.
Respondents.

By Advocate: Shri Atul Dixit for Dr. Neelam Shukla.

Order (Oral)

By Hon'’ble Mr. Justice Kheni Karan, Vice Chairman:

- ~ C.AT.ACT 1985. \ |

2. I have heard the parties on this appl..icaﬁ‘df\i; It{"{gé{;ted in the affidavit
filed in support of the said appﬁcaﬁon, Fha'zﬂféheé"/@éfj appﬁcmt’s father for
compassionate appointment of the app_licant wais'£ejected as back as in 1987.
It is said that applicant continued making representation against the said
rejection and for his compassionate appointment.

3. I think the delay of more than 20 years cannot be condoned, on the
grounds stated in affidavit. It is to@y a stale matter. So the request for
| condoning the delay is refused and the O.A. is dismissed as time barred. No

costs.

(Khem Karan)
Vice Chairman




